FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation & of the Insolvency and Bankrupley Board of India {Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
KLIGMA E-SERVICES PRIVATE LIMITED

RELEVANT PARTICULARS
- | Narma ol corparate dablor KLISkA E-SERVICES PRIVATE LIMITED

Date of incarporaion of corparaba 28032012
ekl

1. |Authority undar which corporate Raqgisirer of Companies, Pune
gebitor & incorporated | registened

. | Corporate denbty Mo. f Limiled UT2E0PN20 2PTC 142720

Liabdity Identification Ko, of
comrala debbar

9. |Address of the registered office and | Bhagesrath 402, Senapati Bapat Road Pune
princigal office (f any] of corporale | Pume MH 411016
diabror

6. | msolvency commencement date in | Order Date: 20-Jan-2020
raspest of corporale dabioe 10rder Recaived on 07-Feb-2020]

7. |Estimated date of chasure of 1ath July 2020
insalvency razalufion process

8. |Name and registration number of the Mame: Dinesh Gopal Mundada
ingalvency professional acting as Reqgisiration MNo: IBPIPA001/IP-PO02RE2017-
ingzrim resalution profassional 1810530

4. |Address and e-mal of the interm | Address: 403, Fortune Heuse, Baner Pashan
resalufion prafassional, as Link Road, Banar, Puna, Maharashira - 411045
registerad with the Boand Emal: dneshmundada rpfiomail.com

Mabia Mo; 98I3BEEIIZ

10 Address and e-mal to be used for | Same ag above
coraspandands with tha inledm
resalution professicnal

11 {Last dabe for submizzon of clasns | 20th Febrary 2020

12{ Classes of cradiftors, if any, under Mame the classes - 0
clauge (b} of subsection {BA] of
seclion 21, ascerdained by fha
inferimrasalution professicnal

13| Mames of Insohency Prodessionals | NA
identified 10 2ct as Authorized
Regpresanitative of credilors in a
class (Thraenames for sach class)

14){a) Relevant Foms and Wb lnk
1] Delais of suthorizsd

representatives are available at: | Physical Andress:NA

Malica & hemaby given thal the MWafional Company Law Trbunal has orderad the
commencament of 3 corgorala insthwancy resalution process of the KLISMA E-SERVICES
PRIVATE LIMITED on Crdar Dale: 20-fan-2020(Order Recaived on 07-Fab-2020).
Thecreditors of KLISMA E-SERVICES PRIVATE LIMITED are hereby called upon to submil
their claimsaith prood onor before 20th Febmuary 2020 o the intenm resciution professional &
tha address mentianed agains! entry Mo, 3,

The firancial creditars shall submit their ciaims wilh proal by elecinars maans anly. All olbar
crediors may submilthe chaims with proalin person, by postor by electrons means.

A financigl crediter belonging to a class, as lisied against the entry Mo, 12, shall indicate is
choice of authorized representalive from among the three insalvency professionals Bstad
apainslantry Mo, 1Mo actas aulhorized raprasentalivg ol ba class NAIR Fom CA
Subrission of false or migleading preafs of dlaim shall altract penalties,

Date:  03th February 2020
Place: Pune

Sdi-
Dinesh Gopal Mundada




